BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
' AHMEDABAD BENCH
AHMEDABAD

1A 320/2017In c.p. (LB) No. 33/9/NCLT/AHM/2017

Coram: ~ Present: Hon ble Mr. BIKKI RAVEENDRA BABU
' I - MEMBER JUDICIAL

- ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD'
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 10 10. 2017

Name of the Company: : Cen_t'rall Bank ofIndia
Vs -
Renish Petrochem FZE& Anr.

- Section of the Companies Act: Section 13 of the Insolvency and Bankruptcy-
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ORDER

Learned Advocate Mr. Ketan Pankh present for Appllcant None present for
Respondents in [A 320/2017 - o

Heard arguments of Learned Counsel for Applicant.

Order reserved.
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IKKI RAVEENDRA BABU
MEMBER J UDICIAL

Dated this the 10th day of October, 2017.



